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PAPERS LAID ON THE TABLE

N otification  re. delim ha tjo n  o f  
A ssem bly  Constituencies o f

PONDlGHJUtRY

THE MINISTER OF STATE IN 
THE MINISTRY Ot LAW AND 
JUSTICE (SHRJ NITIRAJ SINGH 
CHAUDHARY): 1 beg to lay on the 
Table a copy of Notification No. S.O. 
447(E) (Hindi and English versions) 
published m Gazette of India dated the 
25th August, 1973 containing Order No 
4 of the Delimitation Commission in 
respect of the delimitation of Assembly 
constituencies in the Union territory of 
Pondicherry, under <iub-section (3) of 
section 10 of the Delimitation Act, 1972 
[Placed in Library. Ser No. LT-5613/ 
73].

A nnual R eports, etc . o f  West  Bengal 
Agro-Industries C orpora iio n  Lt d ., 
Calcutta and M ysore St a il  A gro- 
Industries Corpora i ion  L td., Banga­

lore fo r  1970-71

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): 1 
beg to lay on the TaWe—

(I) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (I)  of section 6!9A 
of the Companies Act 1956.—

(a) Annual Report of the West 
Bengal Agro-Industries Corpo­
ration Limited, Calcutta, for 
the year 1970*71 along with 
the Audited Accounts and the 
comments of the Comptroller 
m i  Auditor General thereon.

(b) Annual Report of the Mysore 
State Agro-Industries Corpora­
tion Limited. Bangalore, for

the year 1970-71 along with 
the Audited Accounts and the 
comments of the Comptroller 
and Auditor General thereon.

(2) A statement (Hindi and English 
versions) showing reasons for delay io 
laying the above Reports. [Placed m 
Library. See No. LT-5614/73].

W il d  L i f e  (T ransactions and  T a x i­
d e r m y ) R u l e s , 1973

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(PROF. SHER SINGH). 1 beg to lay 
on the Table—

(1) A copy of the Wild Life (Tran­
sactions and Taxidermy) Rules, 
1973 (Hindi and English ver­
sions) published in Notification 
No. G.S.R. 198(E) m Gazette 
of India dated the 9th April, 
1973, under sub-section (2) of 
section 63 of the Wild Life 
(Protection) Act, 1972.

(ii) A statement showing reasons 
for delay in laying the above 
Notification. [Placed tn Libra­
ry. See No. LT-5615/73].

S tatement re. Correction o f  A n sw er  
to U.S.Q No. 4426 kb. M adras-Port  

Blair Service

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI M. B. RANA):
I beg to lay on the Table a statement 
correcting the reply given on the 27th 
August, 1973 to Unstarred Question No. 
4426 by Shri Shanker Rao !*vant re­
garding Madras-Port Blair Service at a 
Loss by Shipping Corporation of India. 
[Placed in Library, See No, 5616/73].

N otifications under  Essential 
C om m odities  A ct,  1955

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): I beg to lay on the 
Table a copy each of the following 
Notifications under sub-section (6) ot


